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Commercial Complex(BDA),
Indiranagar,
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Application No.s ____ 311 to 313 /88 F)
].#J.F‘. No U, M o /
‘Applicant ‘
Shri R.S, Adhyapak & 2 Ors V/s The Chairman, Telecommunication Board
To ) & another
1. Shri R,S. Adhyapak | 4, Shri M. Raghavendra Achar
Junior Engineer(Planning) Rdvocate
Office of the Director Telscommunications 1074-1075, Banashankari I Stage
Enkay Complex Sreenivasanagar II Phase
Keshuwarpur ; ‘ Bangalore - 560 050

Hubli - 580023
5. The Chairman

2, Shri V.C. Malgi Telecommunication Board
Junior Enginesr New Delhi
Office of the Assistent Enginaer(ﬂhonma)
In-door 6. The General Manager
Bslgaum - 590001 Telscommunicatione

Bangalcre

3. Shri Veere Gouea .
No. 33/1, Doddmani chal 7. Shri M.S. Pedmarajaiah
Ist Cross Central Govt. Stng Counsel
Sadhanakuri (poet), Dharwar - 580008 High Court Buildings

Bangalecre — 560 001
T blects SENDING COPIES OF ORDER PASSED BY THE BENCH IN

APPLICATION NO. 311 to 313/87(F)

Please find enclosed herewith the copy of the Order/ZsesksXBREXK

passed by this Tribunal in the above said Application on 12-8-87 s
Encl : as above, SECTIlﬁ OFFIC
' (JUDICIAL)
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BEFOFE THE CEMTRALADMINISTRATIVE TRIBUNAL
BANGALORE
DATED THIS THE 12th TAY CF AUGUST, 1987

present : Hen'ble Sri P.Srinivasan : Member (A)

APPLICATION Ne. 311 te 313/87(F)

1. R.S.Adhyapak,
0/e Directer Telecemmunicatiens,
Enkay Cemgles, Keshwapur,
Hubli - 580 023.

2, V.C.Malci, ‘
Jupier EncinesT,
0/e The Asst ,Engineer, (Phenes)
Indeer, Belgaum — 1. ‘

3, Vesre Gewda,
Ex-Junier EnginesT, \
Ne.33/1, Oeddemani chal,

Ist Cress, Sadhanakeri(Pest) ‘
Dharwar = B. | eee Agplieant
( 5ri M.R.Achar - Advecate )
| .
Vs,

1. The Chairman,
Telecemmunicetizn Beard,
New Dﬂlhi.

2, General Manager, |
Telescemmunicatiens,
Bangalers. | eoe Respendents

( sri M.S.Pedmarejsiah FFF: Advecate )

This applieatien has cem= Up befere the sceurt teday.

Hen'ble Sri F.Srinivesan, Aembar (A) made the fellewing 3

\
URDER

The snly cantentien ef the applicants = thers ars three
#f them - in these applicaﬂiuns is that thasy werse grasduates in
Enginsering when they were appeinted as Junier Enginaars(]E) in
the Telecsmmuniestiens Department in the year 1972-73 and as
such thzy were entitlez t-‘thnir pay being fixed at 83, 455/- in

en
the Ji's scale ef 5,425=700 adepted afoer the recemmendatien ef



the Third Pay Cemmissien. The reasen fer this elaim is that persens

lién them whe were graduates whezn appeinted as JE filad a petitien

‘ befere the Madhye Pradesh Hich Ceurt meking the same slsim and the
High Ceurt had allewed it., It is alse stated that spssial legve
applicatisn acainst the decisien ef MF Hich Ceurt was dismissszd by
the Supreme Ceurt, The applicents ecentand that they sheuld net be
denied the benefit whieh had been allewsd te persens similarlyy

cireumetanced ac & result ef the decisien ef the MP High Csurt.

2 Sri M.Madhusudan fer Sri M.R.Aehar fer the applieants
and Sri M.,S.Pedmerajaish ecunssl fer ;he Respendantes have been
‘ heard, Sri Padmerajaish filed a meme clarifying that "a general
ease regarding grent ef becnefits te &ll ethers whe are similarly
placed ¢s Junier Enginezrs ae psr the Judcement sf tha MP Aigh Ceurt
\ is under active censideratien ef the Depertment and, therefere, in
that censiderstien the cass ef the appliecants will alse be esnsidersd,”
Sri Padmsrajaiah, therefsrs, submits that ths gresent agplicatiens

are gremature,

B In view of the abeve theca applicatiens have te bs dismissed

as beinc premasture. I am =ure thz Rzsyendents will net diseriminate

betueen persens similarly placsd and that if the easas ef the appli-
ante are similer te thess ef the petitieners befers the MP Hich

Ceurt they(the applicants) will alse be given ths same benafit.

4, In the result the spplicatiens are dismisssd as premature
with liberty te the applicants te file fresh applieatiens if the
ultimate decisien ef the Gevernment gees acainst them, Parties te

bear their ewn eests,
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